
HIGH COURT FOR THE STATE OF TELANGANA AT HYDERABAD 

TENDER NOTIFICATION 

ROC.No. ::is, /2026/J.SPL.(BUILDING§) Dt: 1.-S' .08.2026 

Sealed quotations are invited for awarding Annual Maintenance 

Contract for anti-termite treatment (Monthly once Bayer Company chemical 

spray without smell) in 16 Sections i.e., Stationery, Judges Library and 14 

Judicial Sections (including record rooms) and also anti-termite treatment in 

the Chambers and Court Halls of the Hon'ble Judges (as and when required) 

in the High Court premises for the period from the date of agreement 

entering into contract. 

The intending bidders shall submit their quotations in a sealed cover 

with entire track record, if any, to the undersigned before 5.00 p.m. on 

19-09-2026 and the quotations received thereafter will not be 

entertained. The intending bidders can visit the High Court premises on any 

working day between 11.00 a.m. and 4.00 p.m. in the High Court premises. 

SI. Name of the Section SI. Name of the Section 

No. No. 

1. Original. side Section 2. Appeal Filing Section 
3. Second Appeal Section 4. Criminal Section 
5. Writ Service Section 6. Writ Non-Service Section 
7. Writ Division Bench 8. Vernacular Records Section 

and its Wings 
9. English Records & Telangana 10 Judicial (CMA) Section 

Records and its (Seven) Wings 

11. CRP Section 12. T & P Section 

13. Supreme Court Section 14. Posting Section 

15. Librarv Section 16 Stationerv Section 

P.T.O., 






